
ITEM NO.41               COURT NO.2               SECTION IV-A

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Civil Appeal No(s).  3309-3310/1997

INDRAKASHI DEVI & ORS.                             Appellant(s)

                                VERSUS

THE STATE OF KARNATAKA & ANR.                      Respondent(s)

[ONLY I.A.No. 136367/2025 IN C.A.No. 3303/1997 IS LISTED UNDER THIS
ITEM.] 
 
WITH

C.A. No. 3303/1997 (IV-A)
(IA No. 136367/2025 - APPROPRIATE ORDERS/DIRECTIONS)
 
Date : 27-05-2025 The application was called on for hearing today.

CORAM :  HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MR. JUSTICE DIPANKAR DATTA

For Appellant(s) : Mr. Mukul Rohatgi, Sr. Adv.
Ms. Nayantara B.G., Adv.
G. Sanjay, Adv.
Mr. Samyak Jain, Adv.
Mr. Rajat Sehgal, AOR

Mr. Vikas Mehta, AOR
                   Mr. Kartik Pandey, Adv.
                   Ms. Nitika Grover, Adv.
                                      
                   Ms. Rashmi Nandakumar, AOR
                   Mr. Suhrith Parthasarathy, Adv.
                   Ms. Amritha Sathyajith, Adv.
                   Ms. Yashmita Pandey, Adv.
                   
                   Mrs.  Lalita Kaushik, AOR
                   
                   Mr. A.K. Ganguli, Sr. Adv.
                   Mr. T. Harish Kumar, AOR
                   Mr. Arunabha Ganguli, Adv.
                   Mr. Shubham P. Chopra, Adv.
                                      
                   Ms. Anindita Mitra, AOR
                                      
                   Mr. Swetank Shantanu, AOR
                   Mr. Pratap Shanker, Adv.
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                   Ms. Puja Tiwari, Adv.
                   Ms. Shilpi Shrivastava, Adv.
                   Mr. Ankit Kumar, Adv.
                                      
For Respondent(s) : Mr. Kapil Sibal, Sr. Adv.
                   Mr. Shashi Kiran Shetty, AG, Karnataka
                   Mr. Nishanth Patil, A.A.G.
                   Mr. V. N. Raghupathy, AOR
                   Ms. Adoorya Bomakka Harish, Adv.
                   Mr. Arijit Dey, Adv.
                   Ms. Aprajita Jamwal,, Adv.
                   Mr. S.. Udaya Kumar Sagar, AOR
                   Mr. Ravi P. Wadhwani, AOR
                   Mr. Shivaji M. Jadhav, AOR
                   Ms. Manju Jetley, AOR
                   
                   Mr. Ndb Raju, Adv.
                   Ms. Vasundara Raju, Adv.
                   Ms. Bharathi Raju, Adv.
                   Mr. Guntur Prabhakar, AOR
                   
                   Mr. Pramod Dayal, AOR

Mr. T.L.V. Kumar, Adv.
Mr. J.S. Kirshnan, Adv.
Mr. Hitesh Kumar Sharma, Adv.
Ms. Swati Vishan, Adv.
Mr. Varun Varma, Adv.
Mr. Akhileshwar Jha, Adv.
Mr. Abhay Kumar, Adv.

                   
          UPON hearing the counsel the Court made the following

                             O R D E R

Let IA No. 136367/2025 be put up before Hon’ble the Chief

Justice of India on administrative side for appropriate orders.

(NITIN TALREJA)                                 (PREETHI T.C.)
ASTT. REGISTRAR-cum-PS                        ASSISTANT REGISTRAR

2


		2025-05-28T09:53:23+0530
	NITIN TALREJA




